Name of the corporate debtor: Opto Infrastructure Limited

Date of commencement of CIRP: 25th July 2019

Annexure - List of operational creditors (Government dues)

List of creditors as on: 8th December 2020
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1|H. V. Sujatha NA 04-02-2020| 56,75,460 O|KVAT - - No NA - - - 56,75,460 [Claim pertains to KVAT Demand
Deputy Commissioner of Demand raised as per Reassessment
Commercial Taxes (Audit)- Raised order passed for FY 2010-11 and
1.6, DGSTO-01, Bangalore 2011-12.
2|Prasanna Kumar G H NA 10-03-2020| 1,66,588 O[KVAT - - No NA - - - 1,66,588 [Claim pertains to KVAT Demand
Commercial Tax Officer Demand raised as per Reassessment
(Audit)-1.1, DGSTO-01, Raised order passed for FY 2015-16.
Bangalore




